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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI.

OA NO.94/2019
IN THE MATTER OF

Om Prakash Singh
Applicant

VERSUS

State of Haryana
Respondent

ACTION TAKEN REPORT ON THE BEHALF OF HARYANA
STATE POLLUTION CONTROL BOARD

MOST RESPECTFULLY SHOWETH:-

1. That the Hon'ble Tribunal took cognizance of the complaint
received by post and directed Haryana State Pollution Control
Board to verify on the factual aspects set out in the application
and to take look into the matter, take appropriate action in

accordance with law and an action taken report be filed before

the Hon’ble Tribunal.

2. That the above said unit is a small scale and engaged in
manufacturing of plywood. Unit has obtained Consent to
operate from HSPCB vide letter Dated 13.04.2017 valid up to
31.03.2022 under Water Act, 1974 & Air Act, 1981 and license
from forest department valid up to 31.03.2022. Copy of licence
issued by the Forest Department, Haryana is enclosed as

Annexure-1.

3. That the site was visited on 31.08.2019 by Field Officer of
HSPCB, Bhiwani Region. Spot Inspection Report is enclosed
as Annexure-2. The observations are summarized as

below:-
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The unit has not provided measures to control process

emission on wood cutting machines.
« Unit not submitted legal source of raw material i.€. wood.
« Not provided sampling facility on the stack to boiler.
o Not provided stack and acoustic enclosure on DG sets
« Not provide facility for disposal of domestic effluent.
o Not provided logbook of Air pollution control measures

(APCM) & energy meter & flow meter on borewell.

Action taken by Haryana State Pollution Control Board is as
follows:-
A). Closure Action:-

Closure order against the unit was issued by the HSPCB
vide order No. HSPCB/2019/1977 dated 10.10.2019, which
was complied on 28.10.2019. Copy of closure order is annexed

herewith as Annexure-3.

B). Prosecution
The Recommendation for Prosecution against the unit has

been sent to competent authority vide letter No. 17738 dated
16.09.2019 (Annexure-4) and same will be filed after
receiving approval from Head Office.
C). Environmental Compensation

Environmental compensation of Rs. 4,60,937.5 /- has
been assessed to be imposed on the unit as per Board Policy
dated 29.04.2019 and has been sent to head office for

approval of competent authority (Annexure-5).

That unit submitted letter dated 28.10.2019 stating that it
procure raw material from legal source of raw material with
proper Dbills and submitted copy of Licence and bills of raw
material, Copy of letter dated 28.10.2019 is enclosed as

Annexure-6.
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The report is submitted accordingly for kind

consideration. It is undertaken tg comply with the directions
passed by this Hon’ble Tribunal.

f b
Régional Officer,
HSPCB, Bhijwani Region,
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Licence No.£? 5 /\WBIBWN/2007-08

FOREST DEPARTMENT, HARYANA

(Under Rule 5 Haryana Forest Regulation of Wood-Based Industry Rules 2005)
“License to establish/renew/expand or operate Wood based industry"._) & 4
"D

Bl‘Liw

nal Forest Officer
i Forest Divi=!on
“Rhiwani

License is hereby granted/renewed lo Sh. Bhupender4Siingh S/o Sh. Bir Singh, VPO Saund
Kalan. Tehsil Dadri, Distt. Bhiwani (heréinafter called “licensee”) to establish/ renew/ expand/ operate
Wood-based industry located at Rfo- Baund Kalan, Tehsil Dadri, District- Bhiwani subject to the

provisions contained in the Indian Forest Act, 1927 (16 of 1927), as amended from time to time and the

rules made thereunder and on the following conditions namelys~

Conditions

© 1- The licensee shall establish/operate the Wood-based jrdustry (Ply Woad) M/s Shiv-Wood Craft

-~

al Village- Unn Road, Baund, District- Bhiwani. =

2- The hcensge shall not alter the location of the Wood-based industry (saw mill) without obtaining
prior permnssion in writing of the Divisional Forest Ofiic&r, Bhiwani.

- 3- The ln:en;ee shall maintain such register and records and submit quarterly returns as may be
direcled in writing, by the Divisional Forest Officer (DFO) and when required produce them for
Inspection by the DFO. o

4- The licensee shall ensure that -
- ]
a The site of the saw mill including the depot/yard for stoiage of round timter, sawn
timber and waste wood Is properly fenced/boundary wall erected with proper gates;
b all the round timber, sawn limber and wood wasie is properly stocked according to the
Instruction that may be issued from time to time by the Divisional Forest Officer;
c. the permises of the Wood based unit shall be open to inspection at all times by the DFO;
G the license shall be transferable and where in it tranzferred, the transferor shall, forthwith
\nfarm the Divisional Forest Officer, Bhiwari of such transfer and the transferee shall
hold the license i
' Other Conditions
1- The licensee shall ensure the compliance of all exisling acts, rules and guidelines issued
by the govt from time to time in the interest of forest conservancy, otherwise license Is
liable to be cancelled -

2- The license Is valid for (en years from the date ofissue.
3 The license 1s ilable to be cancelled If any expansicn will be carried out later on without
having any prior approval/permission of the comnelent authority.
4. It shall be the personal responsibility of the lizinsee o obtain all necessary/statutory
parmussnonslclearanceslNOC's from the concerned departments/agencies/authorities.
5- The licensee shall not use any illegal timber
Details of Machinery in the unlt»p_'e_rmfl?ed_tgpg_ operateds>
¢ No | Paticuiars | Type OfMachinary ~_ ~ |Size __ Er of sgws
1 ! Prasser \Wood Craft . Gxax10 7 ‘Qne) .
| Bxdx7 11 (0ne)
L e 4x4x12 ‘ 1 (One) !
J ' Pealars Piling Machine 52" | 100
Bara Haw 'efitle I35 ! 3T
- i ! — ru -
Co il B e L
e — 2 DA TN

BT

- TN O digizanl Eerest e (‘)\"N\?"HL\‘ \v
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Anncxure-A

HARYA
NA STATE POLLUT_ION CONTROL BOARD

Seneral Information of uny '

Nime & A .

. ddress of the unlg ~1 M), Shv Wwod QTQ}}/ Aun foad,
Cmall{d of the unli/occupler ¢t dound ralan, R Dadw
Telephone Nou,

t
Pax Nos, 1
. re
Date & Time of Inspection ! 3|l QQ‘ 2019
c N

ategory Unit : :R:d/Om\ﬁelﬁletn
T = 24 »

¥Pe of Unlta $17 Cat./Serlously Polluting/othery

Size of unit based upon {nvestment cost of Plant & #Large/ Medium/ Sl

Machinery

Name of the representative of the unft with > ‘Bhupender & "'3 N

designation present at the tme of the inspection, - a8 &b' Per 2

Name of he Dirccnm]p::mcru[?:\opriclar]“ f G, @w@\mj 8‘\3'\. 4 8R, wrendar S /i

Manager/Oceupier ete.

Delull of producis /by product matufactared r iy wood
(with capaclly of installation & quantity perannusm) | ¢

Detail of Raw Matecial used (with quantity per andum) : - ‘Jmo‘-
-~

man mfig}u:af-d : od wvod

Manufacturing Process (in brief)
Dcuﬂoszcﬂnuyiﬁ;uﬂ:dfmolvingpoUuﬁngpmcm: Qe_eJLL}:j mi¢= 1, Reundat- a e

1 8o, L#s. frva Mie, ) dne g I
; / 2 hok pness, 2 gluw mixer, PV
Stutus of Consent to Establish 3 TR, 4 M d_lu:a"w‘\v. 4 “mao, 2 Sandiy
"}‘,Y\IJL.&, 't;\'r»c»,, RS ‘Dq ﬂk" :

Date of Commissloning of the vnit

Suatus of Conseat o Opezats -

Status of Authorizatlon under HWM Rules. o A

Soutces ofalr emisslons from process of voit ineluding s - i o
fugliive ecrulsslons with type of Bollery/Furmess, ¥ Siane o Boulers
capacity & stack height, ,

Stanis of online monitaring Syvtem (Stacka/ AAQ)
if spplicable :

\l
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b ] :::::::::hul deviation in (e dutalls/ stack af Alr }
] e ol fuel Ifany already provided 10

4, Detall of S1a

choy / Chimneyr/ Venm ' Panwiae | }

A r's Ara” ( A

B, Whethies ) el ht of al £ er P w

Ehtofull stacks/ Clitmncys as per norms 4 o '

LAV T V] P ‘ A
. et < s 2k dv Houe,
o j_, v,.q 225 VWA, Io¥va
7. Stack h
elght of D.G. Seiy above programme and | ¢ )
| D WA & P L A T ) 'Y 1
‘ b = \ Cln | j‘y‘f Yo e I deudis
_ -
8. Siarus oM:ouulcl Enc) 5
osure on D, G, '
G. Sets LY M|L.|CL&<']

0 Néhe resuls oL DG Sewn )
% onljt : :
‘ ored durng inepection 1 ok .,t_-: rahondd Lo rsﬂ .LPS)’.‘LC_'}"U\-\
100 Type& Quantty of Pucl uged —~ !
sty elechnad
(Separate for encly s0urcc) £ i ‘]

1L Status of Ale Polludon._Comml b&zu. (&liCD) "'

1 APcom-
{®) Requited or Not - : :
, Ct 1 Makdovm ek drsdalud. en
{b) Provided , g, .
ed ot Not S “ Elact v Bouler
Deuwil of G g
. « C:mp:n:nffn mdcdmma“n"fm 2 D aoade B acoushi
. 4 . ; = .
: 3 encd fed Eewicled
(d) Whether Structurally adequats or Not : abuae Npr (Found:

&, dust ‘colteetor- et inajeticd

(c) Whether operating APCD Sathaferorly - st -
. en.  cudens BJ © wsed
T 1, th:hupmﬂd:d scparatc flow meters in case of wet :
scrubber ’ : ;
. .  Whether malntalned Log Book fas coasumption or L NP \,_L:J.u]
Electricity/ Chzmlczh/ water forAI'CD. s :
yV
14,  Detall of trestment of effluent iuwc of vm scwbber ¢,
& lts mede of disposal
3¢ Mo frowide )

- 15.  Whether provided Sunpllng nmngcmcnu
oo all stacke Icl:unnqu {neluding DG Séis,

- e 63 :
16. Geoersl Remarks ' : - A2 .
. - Pt 4 s 1’ \

C  Water Conmimption ' ;
L Sources of water supply t Borelaerh .- '| Ma., .
2 Detall ol mesiuring devices provided If any such 83 low:

Meters, Ve notch cic, o
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o o M“‘-" the Log bog

(c) [nduaigq) ute (Easily Hindcnnd:ble)

(d) loduarigy we (Not Easily Biodegradable) gt
(c) Othes

Geaeral Remarly : [

Source & processes of Water Pollygian including raw

Rﬂ "J 2T J'u‘-\.}—?_ﬁ
water keatment if any ’

= inlbatey
No. of outlets for discharge of cffluent i Domestic: J

Trade: F\g‘jQ}. 3 I dyayp

Quality of Effluent in g p ‘ : " Domessic:

N\ : Tl’.ldE

Stanus of Efluen; Treatment Plang (ETP)/

-y

Scwage Treameny Plant (STP)
STP ETP
(3) Required or Not .

: s
Y Bhh dmak b Paadad
(®) Insealled or Not )

'

(€) Whether structurally

1dzquate or noy

() Wbether operating STp/rp Sadalictonily

1

(0‘;:«!:«% Oalins chiemical doalng Men/
Pt meter

Mode dDbchu“ ofdmum

Naze ol Wy, reclpleny Body 1t 1y
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5 Remulg. R HE
SEtoea. Qe

Genera] P.ﬁnnh

-4

St of Z1D 4, Per CPCB directions if applicable

Whether provided ow mefery on outlet & inleq of
ETP/STP

Whetber provided sepamie clectricity merer o
ETP/sTP

g

Whether maintained Lop Book for consumpijon of
Elecuricity/ Cliemi

cals/Quaniity of cfflueny,

Starus of online faonitoring Syytem, i tpplicable

us Waste Miina en

Catepray of Hazardoug Waste geacrated g per rules

Do se- 1o KA, 222 evp,

lo Ly
Type & Quy. of Hazardoug Waste generateq (1} incinerable
3 (ii) recyclable:
(i) disposable
: * foclandfl ’
- @) Tl
Stock-Pils Quantiry of Hazardous Wege 3 z oM i €A a4F; ey o
o s M - = S-S5 § I
Mode of Dispogy g lreament'pf Haz, Wag1e : S 'MLf DbBeaved -aF =
Size of Hazardgyg Waste stonage s'nc :
- Display Boarg for Hazardgys Waste ot l gt
Proviang oo ea zcmryG-alc. g v
Whether SgTeement made with he sevice provider oy
for disposal of hazanigu waste (ifyes, give detai] wipy
validiy . :
Detadla of Hazardous Wy,

provider.

e Smponed e,

List & Quy, of Havardows che/":pi
(27) with thieahold queatiy |
mudmm&mcyishnmm, o
Reunnce policy undee PL{ Act, 1991 : 5
Nime of insuree geacy with date & validiy of palicy: ‘

mm%%amm . /

. i
CUbandled & ygeq

I

..
%

AR B E e

FOR,:’!)'\I\“\,: V‘(;\;ﬁ\\@\ Nemz b Deajgaaion 3
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| — HARYANA STATE POLLUTION CONTROL BOARD
‘ s — C-11 Sector-6, Panchkula
. [ 4 Ph - 0172- 577870-73, Fax No. 2581201
‘&;:?’ E-mall- hspcbechqd@ gmail.com
SPLS ~ Website: hspeb.gov.in )

Order.

ot .
Whereas, M/s Shiv Wood Craft, AUN Road, Bond Kalan Bhlwgm Is a Plyvaoo?u:r;quslw
and the unitis Icovered under Consenl Management of the Board and is polluting in nature,

Whereas, the unit was inspected by the concerned Field Officer of HSPCB on
4t 31.08.2019 and during inspection following non compliances has been found:-

Not provided measures lo control process emission on wood culting machines.
Not submitted the legal source of raw malerial i.e wpod.

Not provided sampling facility on the stack to Boiler

Not provided acoustic enclosures on DG sets,

Not provided facllities for disposal of domestic effluent.

Not complied the condition of CTO

o v bW =

Whereas, show cause notice for closure was issued to the unit by Regional Officer,

Bhiwani vide letter no. 17164, dated 04.09.2019 for the above said violations, but the unit did

not submit the compliance of show cause notice: -

Whereas, Regional Officer, Bhiwani Region vide his letter no. 17707 dated 13.09.2019
has recommended the case for initiating closure action against the above said unit including
disconnection of electric supply under section 31-A of Air (Prevention & Cantrol of Pollution) Act,
1981 and under section 33-A of Water (Prevention & Control of Pollution) Act, 1974. ~

Whereas, the case has been examined and it has been found that unit is grossly

violating the provisions of Air (Prevention & Controb-of Pollution) Act, 1981 and Water
(Prevention & Control of Pollution) Act, 1974.

Therefore, keeping in view of the above said facts and in exercise of the powers
conferred under section 31-A of Air (Prevention & Control of Pollution) Act, 1981 and under
section 33-A of Water (Prevention & Control of Pollution) Act, 1974, it is hereby ordered to close
down the operation of the unit M/s Shiv Wood Craft, AUN Road, Bond Kalan Bhiwani by sealing
plant & machinery including DG Set along-with disconnection of electricity supply with
immediate effect. “

Dated Panchkula, Ashok Kheterpal
271" Sept. 2019. . Chairman

Endst. No, HsPCB/2019/ \ F 7 Dated:  \® \u\\{

A copy of the above is forwarded lo the following for information and necessary action:-.
1., The Deputy Commissioner, Bhiwani. o
\/f The Regional Officer, HSPCB, Bhiwani. He is asked to ensure
above order for closure of the above said unit immediately and to submit compliance
report within 03 days positively. He Is directed to recommend the case for
Imposing penalty of 'environment compensation as per policy dated
24.04.2019. Further, he is asked to submit the case for revocation of CTO
along-with copy of CTO to be revocated a

: s,same has not been submitted.
3. The Executive Engineer (OP) DHBVN, Bhiwani. |

x : : He is directed to disconnect the
electricity supply of the above said unit immediately and submit the compliance
report within 3 days positively -

4. Ms Shiv Wood Craft, AUN Road, Bond Kalan Bhiwani
Qb

Environmental Engineer (HQ)
For Chairman

the compliance of
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F— X Regional Office

&= Haryana State Pollution Control Board,
i 4 SCF-32, Opp. Community Centre, Sector-13, HSVP, Bhiwani
FIMJS- /34958~ Email-hspcbrojr@gmail.com

No. HSPCB/BHL2019/ /) 2 & : Dated: /‘{"?/77

To

The Chairman,
Haryana State Pollution Control Board,
Panchkula

X b}
Sub: Sanction of prosecution under sectior@3/44 of Water (Prevention & Control of
Pollution) Act, 1974, under section 37/38 of Air (Prevention & Control of
Pollutlon) Act, 1981, M/s Shiv Wood Craft, AUN Road, Baund Kalan, Charkhl Dadri

In this connection, It is submitted that this Office has examined the facts In reference of

‘ Head Office letter referred above, The point wise detalled.examination report as per Head Office
letter no. HSPCB/DA/2015/423-434 Dated 23.06.2015 is as under:-

i In the matter of OA No. 94/2019 titled a€’Om Parkash Singh vs. State of Haryana before
Hon'ble NGT, New Delhi vide order dated 26.02.2019, the sald unit was lnspected by the
concerned field officer on 31.08.2019 and Inspection Report of the unit conducted on
31.08.2019 by the Concerned field officer HSPCB, Bhiwani Region is enclosed herewith as
Annexure-A. .

ii. The unit has been granted CTE and renewal of CTO vide application no. 3627404 dated
31.03.2017 for the period 01.04.2017 to 31.03,2022. Copy of CTO is enclosed as
Annexure-B as copy of CTE Is not available in record being the old unit.

iii, Copy of land paper is enclosed herewith as Annexure-C,
iv. Photographs not avkileible in this office.
A Copy of partnership deed fs attached as Annexure- Annexure-D

vi. Site plan is attached as attached as Annexure-E.
vii.  Copy of SCN Issued isenclosed herewith as Annexure-F. )
viii. Copy of proof of SCN issued is enclosed 4% Annexure-G.

ix.  Videography is not available in this office.
X. Unit is not complying with the conditions of CTO issued by Board.

Keeping in view of above mentioned facts, it Is recommended that the sanction for
prosecution: of the above said unit through Sh. Harish Kumar, AEE may be granted under section
43/44 of Water (Prevention & Control of Pollution) Act, 1974 and.ander section 37/38 of Alr
(Prevention and control -of pollution) Act, 1881 in the name of the unit and the persens
responsible for day to day operatlon of the said unit as given below:-

1. M/s Shiv Wood Craft, AUN Road, Bond Kalan, Charkhi Dadri

2. Sh. Bhupender Singh S/o Sh.Bir Sen, R/0 Vill. Baund Kalan, Charkhi Dadri
3. Sh. Virender Singh S/o Sh.Jodh Singh, Vill. Baund Kalan, Charkhi Dadrl

DA/- As Above ! -
I
) oo
: Ry’ Regimdl officer, .
-~ Bhiwani Reglon

V4

. 7
g
~
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% .~ Tele No. 01664-256259
= Reglonal Office

Haryana State Pollution Control Board,
NNP” SCF-32, Opp. Community Centre, Sector-13, HUDA, Bhiwani
F1Ms- 73064 Email-hspcbrojr@gmail.com

rlao HSPCBIBHII2019/ /?0 5;7 | . ~ Dalod ({,/ /.77‘

I he Chairman,
llaryana State IPollution Control Board.
Panchkula.

Sub: Environmental Compensation Assessment report - ,\‘l!s'Shiv Wood Craft, AUN Road, Bond Kalan, Bhiwan,
Rel: - This office letter no. HSPCB/BH1/2019/17708 dated 13.09.2019. =

.

W hereas a case is pending before Hon'ble NG T New Delhi vide OA No. 942019 titled as Om Parkash Singh vs. State
of llanana

W hereus the order of [on'ble NGT dated 26.02 2019 is repraduced below:

» Allegation in this letter, which has heen wealed as an application. is thai illegal running of wood based factory is being
run in Baund Kalan Village, District Charkhi, Haryana by Bhuptndra son of Shri Veer Singh. As'u raw material for the factory.

trees are being cut and the saw dust produced there-from is being mixed with dust which has been causing sesere pollution in the
area”

Whereas unit way inspected by the toncemed field wificer on dated 31.08.2019 and Juring inspection various
deficiencies were obsenved.

Not provided measurcs 1o cantrol process af emission on waod cuning machines. _
Not submitied the legal Sodrce of raw material 1.c. wood.

Not proy ided sampling facility, on the stack to bailer

Nut provided acaustic enclosure on DG sets.

Nut provided facility for Jisposal of domestic c‘mucnt. '

Not complying the condition of CT0

O o A WD —

Unit did not submit any reply of show cause notice ussued vide this ofTice leter no. 17164 dawed 04.Q9.201\) within
stipulated time period.

This office has alrcady sent the letler {o Head office regarding imposing of interim Fnvironmental compensation fcom
31.08.2019 to 17.09.2019 vide ubove referred letter.

L it was sealed by the board on 28,10 2014 “n compl ance o closere order nsued by the competent authority . » ]
In view ofF abov e, umst s bable toopo the erviranine Wal compensation as per diesction of the board fasued vide office
ey no. e 3-60TS dated 29042010 38 s b this offse as per toethadology dezined theremt The assessment zepart Lur
Environmental Compensation is given as under:
l:CHPl'N'R‘S'l.F ) N
e EC=30*N#250%0.5" 1.235=Rs. 7812.5/- per day * N (number aldays)
N=31.08.2019 10 28.10.2019 = 59 days
[C = 7812.3%59 = Rs. 460.937.5 !

NI al abong iLis feauey ed that the assessment repo 1 ma\ be cxam'med and tinahz d at Head office level
. tesied thal TG ’ ;- % b y ﬂr ¢ 1t

b the ¢omntice of the oflicers <ot as the Lo ther directivnhs &'Q)M by jasued W0 the defaulung unmt ugsc U"‘“l/\

by Ui g ommilice r 2g 1T ".T I v ClaL Df

DA Copy of SON

Raglgng) Officer
@J Bhiwani Region
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TIN No. : 06331106301
Datod 29-5-1996

Manufacturers of :- -PLYWOOD & PARTICAL BOARD
Aun Road, Bound- Kalan-_127025

(BHIWANI) Haryana
Ref. - Dand?(?)“’]l“l
-
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Licence No.? 5 \WBIBWN/2007.08

FOREST DEPARTMENT, HARYANA
{Under Rule § Haryana Forest Regulation of Wood-Based Industry Rules 2005) ._)
“License to establish/renew/expand or operate Wood basod industry",

_a

Islonal Forest Offi
; BPLiw 'ForestDl‘d’!Fr’i'

*Bhiwani
License 1s hereby granted/renewed lo Sh. Bhupender'§ingh Slo Sh, Bir Singh, VPO Baund

Kalan, Tehsil Dadri, Distt. Bhiwani (hereinafter called “licensee”) to establish/ renew/ expand/ operate

Wood-based industry located at Rfo- Baund Kalan, Tehsil Dadri, District- Bhiwani subject to the

provisions contained in the Indian Forest Act, 1927 (16 of 1927), as amended from time to lime and the

rules made thereunder and on the fbllowing conditions namely™-

Conditions
The licensee shall establish/operate the Wood-based ir.dusiry (Ply Woad) M/s Shiv Wood Craft
at Village- Unn Road, Baund, District- Bhiwani.

- The licensee shall not alter the location of the Wood-based indus
prior permission in writing of the Divisional Forest Ofiicer,

The licensee shall maintain such register and records

direcled in writing, by the Divisional

inspection by the DFO.

4- The licensee shall ensure that -,

try (saw mill) without obtaining
Bhiwvani.

and submit quarterly returns as may be
Forest Officer (DFO) and when required produce them for

|
a The site of the saw mill including the depotlyard for stoiage of round timter, sawn
timber and waste wood is properly fenced/bouncary wall erected with proper.gates;
b all the round timber, sawn (imber and wood Was?e Is properly stocked according to the
Instruction that may be issued from time to time by the Diyisional Forest Officer;
the permises of the Wood based unit shall be open to inspection at all times by the DFO;
the license shall be transferable and where in it tranzferred, the transferor shall, forthwith

inform the Divisional Forest Officer, Bhiwani of such transfer and the transferee shall
hold the license

[4
d

Other Conditions
The licensee shall ensure the compliance of all exisling acts, rules and guidelines issued

by the govt from time to-tima in the interest of forest conservancy, otherwise license Is
. liable to be cancelled

2- The license 1s valid for {en years from the date of issue

The license 1s iiable 1o be cancelled if any expansion will be carried out later on without
having any preor approvalipermission of the comnelent authority,

4. It shall be the personal responsibility of the lizinsee lo obtain af necessary/statutory
permissions/clearances/NOC's from the concernad departments/agencies/authorities.
5 The licensee shall not use any illegal timber
’ . 5
) Details of Machinery in the unit permitted to he operated:- _
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